
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT CHENNAI 

 
O.A. No. 107 OF 2024 (SZ) 

 
Mr.V.Ravi, 
S/o. Velu Pillai and another         … Applicants 

VERSUS 
1. The Director, 
State Level Environment Impact Assessment Authority, 
Panagal Maligai, 
Saidapet, Chennai and 5 others.      …Respondents 
 
ADDITIONAL TYPED SET OF PAPERS FILED BY APPLICANTS – INDEX 

 
S.No. DATE DOCUMENTS P.No. 

1. 14.03.2024 Letter sent by 4th respondent to 

Applicants with English Translation 

 

2. 12.06.2024 RTI Reply given by Geology and  

Mining Department, Thiruvannamalai with  

English Translation 

 

3. - Photographs  

 

It is certified that the abovementioned documents are true copies of its 

originals. 

Dated at Chennai this the 14th day of August, 2024 

 

Counsel for Applicants 

 

1 - 3

4 - 9

10 - 11



1

2

HP
Pencil

HP
Pencil

HP
Highlight

HP
Pencil



1 
 

Lifestyle for Environment 

Tamil Nadu Pollution Control Board 

From 
Dr. P. Kamaraj, M.Tech.. Ph.D., 

District Environmental 
Engineer 

Tamil Nadu Pollution Control 
Board 

District Collectorate Master  
Plan Complex.  

Venkikal 
Tiruvannamalai - 606 604. 

 

To 
V. Ravi 

S/o. Velupillai 
V. Mani 

S/o. Velupillai  
Pillaiyar Temple Street  

Kilnagar Mathura 
Gurumanthal Arani Taluk 

Tiruvannamalai District  
9003840314 

Letter No. K.Complaint/07(11)/D.P.C.B/T.N.P.C.B/ T.Malai 

2024 

Date: 14.03.2024 

Sir 

Sub T.N.P.C.B – Thiruvannamalai – Complaint – 

Complaint received regarding air pollution 

created by stone crushing factory  viz. M/s. 

Sangeetha Blue Metals functioning at 

Kiznagar Madura Kurumanthangal, Arni 

taluk, Tiruvannamalai District – Action taken 

– Regarding 

Ref (1) Complaint received through telephone on 

12.03.2024. from Thiru.  V. Ravi and Thiru. 

V. Mani. 

(2) Inspection conducted on 13.03.2024 by 

the District Environmental Engineer and the 

Assistant Engineer 
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In the complaint received under reference (1), it has been 

informed that the due to air pollution caused by the stone 

crushing factory of M/s. Sangeeta Blue Metals functioning 

operating in Kiznagar village, Arni taluk, Tiruvannamalai 

District, the petitioner’s nearby agricultural land is getting 

affected. 

In this regard, the agricultural land of the petitioner was  

inspected on 13.03.2024 by the District Environmental 

Engineer and Assistant Engineer. During the inspection it has 

been found that white ashes was found on the leaves of the 

trees in the agricultural land of the petitioner.  This is to inform 

you that, in this regard, M/s. Sangeeta Blue Metals factory has 

been instructed vide this office letter dated 14.03.2024 to 

operate all air pollution control devices and water sprinklers 

properly. Further, this is to inform you that appropriate action 

will be taken in this regard and your grievances will be 

resolved. 

Sd/-……………. 

14.03.24 
District Environmental Engineer. 

Tamil Nadu Pollution Control Board 

 Tiiruvannamalai 
 

3

HP
Pencil



4

01-

HP
Pencil



5

01

HP
Pencil



3 
 

From 
Public Information Officer / 

Office of the Assistant Director, 
of Geology and Mines 

Department Tiruvannamalai  

To 
Thiru. V. Mani 

S/o. Velupillai  
Pillaiyar Temple Street  

Kilnagar Mathura 
Gurumanthal village 

Arani Taluk 
Tiruvannamalai District  

632 315 
 

R.C. No. No.154/Minerals/2024 Dated 12/06/2024 

Sir 

Sub Minerals and Mines - Thiruvannamalai district 

– The Right t Information Act 2005 – Petition 

received from Thiru. V. Mani- Providing 

information - Regarding 

Ref (1) Petition under received by this office on 

16.05.2024 from Thiru.   V. Mani. 

With regard to the information sought by the petitioner Thiru.   

V. Mani.under reference,  the following information is 

provided:- 

S. 
No 

Question Answer 

1 In Kurumanthangal Village and 

Kiznagar village Panchayat 

where stone quarry is 

functioning? In which direction 
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stone quarry is functioning? 

Basic Information of stone 

quarry numbers 

 

This is to inform 

that license for 

stone quarrying was 

not issued by this 

office for doing 

quarrying in 

Kurumanthangal 

Village and Kiznagar 

village Panchayat, 

Tiruvannamalai 

district. 

2 In Kurumanthangal Village, 

behind Thiru. Ravi Jalli Machine 

and Thiru. . Lakshmanan Hot 

Machine, in south direction 

whether stone quarry is 

functioning at a distance of 100 

ft – 150 ft and basic information 

3 Please provide information 

regarding name of the place, 

name of the village and distance 

of village where stone quarry is 

functioning. Basic documents to 

be submitted for obtaining 

license 

4 Please provide information as to 

from which village Thiru. Ravi, 

Proprietor, Sangita Jelli Machine 
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from From which village 

obtained and he obtained from 

RTO under Minerals Resources 

Act. Information based on 

documents and copies of the 

same. 

 

 

This is to inform 

that neither license 

for stone quarry nor 

license for keeping 

godown was issued 

by this office to 

Thiru. Ravi, Sangita 

Jelly Machine. 

5 Please provide basic information 

name of the village where stone 

quarry is functioning, distance 

between the quarry of Thiru. 

Ravi, Sangita Jelly Machine and 

details of  license issued by office 

of the Minerals and copies of the 

same 

6 Provide permission certificate 

issued for tipper to take Jelly 

machine from quarry to outside 

viz. daily permission or 24 hour 

permission or monthly  or 12 

hours. 

Answer to question 

6 and 7 will apply 

for this questions. 
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7 Please provide basic information 

with regard to four directions, in 

Kurumanthangal Village and 

Kiznagar village Panchayat 

under which direction quarry is 

functioning. 

In case you are not satisfied with the information, you 

may file appeal  under section 19 of the Right to Information 

Act 2005 within 30 days from the date of receipt of this letter 

to the Appellate Officer, Joint Director, Geology and Mines 

Department, Guindy, Chennai – 600 032. 

Sd/-…………. 
Public Information Officer / 

Assistant Director Office  

Geology and Mines Department, 
Tiruvannamalai  
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